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(v) NEED FOR TAKING OVER THE
MANAGEMENT OF SipHPUR COTION
TEXTILL MILL, SIDHPUR,

SHRI AIISAN JAFRI (Ahmedabad):
Madam Chairman, Sidhpur Cotton
Textile Mill at Sidhpur has been closed
since last three months and nearly
23,000 workers have gone jobless, The
mill has been closed due to ineflicient
management. The attenlion of the
Government was drawn several times
by the workers towards the ms-
management practices ot the manage-
ment but no attention was paid. In
the result the mill has been closed
down adding 2500 workers in the huge
army of unemployed in the country.

There is no likelihood of reopening
of the mill in the near future by the
old management and if at all it 18 re-
opened by the said rmanagement, it
will fail to give smooth and clean ad-
miInistration

The National efforts so far did inot
achieve the goal of cloth production in
the country. The Central Government
are announcing time and again 1ts
policy regarding the cloth production
and the textile industry but with no
results.

Instead of reducing the unemtloy-~
ment, such closures of ugits in the
various parts of the country, the pro-
blem is becoming acute and the in-
vestment of crores of rupees is becom-
ing idle adding to the gross national
loss.

The Government has adopted the
policy of not taking over of such sick
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units declaring that such units will be
given to profit making units but the
procedure 1s lengthy and does not help
quickly. Particulaily when the milk
machineries are good and managementi
18 been upon, closing i, Sidhpur Textile
Mill 15 a good example 1n this.

1 request the Government to come
torward mimediately to take over the
mulls jmmediately to help the produc-
tion of cloth 1n the country and 1 will
also request the Government not to
ask for the Report under Sectinn 18A
of the Industrial Development und
Control Act of 1961 and take over the
mill straight-forward looking to the
peculiar situation prevailing of Sidhpur
Mill and help the lot of the workers.

MERCHANT SHIPPING (SECOND
AMENDMENT) BILL

MR. CHAIRMAN: The House will
now take up consideration of Rajya
Sabha Amendments. Now, I would
like to point out before the Minister
moves the amendments that they are
purely of a verbal or technical nature.
It only concerns changing the figure
and the dates.

THE MINISTER QOF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): 1 beg to move:

“That the following amendments
made by Rajya Sabha in the Bil}
further to amend the Merchant
Shipping Act, 1958, be taken into-
consideration: —

Enacting Formula
(1) That at page 1, line 1, for the-
word “Twentyninth’ the word
“Thirtieth” be substitude.

Clause 1

(2) That at page 1, line 3, the word
“Second” be omitted.

(8) That at page 1, line 4, for the-
figure “1978” the figure “1978” be-
substituted.



